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Defective Case Register from 2024-08-12 to 2024-08-12

o Advocate for Date of
SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-08-
1 D-WP(C)/34338/2024 KUMAR KHATEI |12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-08-
2 D-WP(C)/34681/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-08-
3 D-WP(C)/34296/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SAMARENDRA 2024-08-
4 D-CRLA/24171/2024 BAHADUR 12 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24176/2024 MOHANTY 12 : :
6-RECEIPT SHOWING SERV.COPY TO
SASWAT KUMAR [2024-08-
6 D-WP(C)/34657/2024 ACHARYA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. b oy 2024.08. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34305/2024 12 COMPLETE ORDER , AFTER PAGE NO 12
NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-08-
8 D-WP(C)/34658/2024 TRIPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
, D oy 2024.08. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34224/2024 12 IN AFFIDAVIT DEPONENT NOT SIGNED
AND PAGE NO -11 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
oD IAYADEBA 2024.08. AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/24122/2024 BEHERA 12 Neither good ground certificate nor filing any
revision before learned sessions judge filed.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
1 BLAPL4058/2004 [BASUDEVPUIARL 1)
Page 59 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
12 ID-WP(C)/34750/2024 BRAJAKISHOR - 2024-08-1 = 5 11y T/ETC NOT FILED.
PANDA 12
13 D-FAO/34662/2024 sg;ga NKUMAR f224-08- page 27 not properly placed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14 |D-WP(C)/34569/2024 {ﬁ?ﬁg&%’f\l ?224-08- 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
15 D-MACA/34414/2024 ANUPAM DASH  |2024-08- |I-COURT FEE IS DEFICIENT.
12 16-PETITION/APPEAL NOT IN TIME
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1.Period of Delay 85 days 2.D.C.F of Rs 488/- to
be paid 3.Statutory deposit not made

D- BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
16 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/21307/2024 DASPARIDA 12
BIJIOY 2024-08- |Receipt showing deposit of awarded amount
17 D-FAO/34614/2024 DASMOHAPATRA |12 before the commissioner not filed
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
18 D-WP(C)/34617/2024 KAJAL SAHOO 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
19 CONTC/34390/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
20 D- SRINIVAS 2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23779/2024 MOHANTY 12
1. Certified copy of order under annex-5 not filed.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
21 D-WP(C)/34486/2024 [SATYAJIT BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24214/2024 |PAUL 12 : :
6-RECEIPT SHOWING SERV.COPY TO
SUSANTA KUMAR |2024-08-
23 D-WP(C)/33917/2024 MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
24 D- SATYAIJIT 2024-08-
CRLREV/21479/2024 MOHAPATRA (2) |12 1.Period of Delay 89 days 2.Page no.26 in
S.L.No.6 on index marked as twice
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
25 D-WP(C)/34513/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
% D UMA SHANKAR.  2024-08- |l i b1 e NOT FILED.
ABLAPL/24253/2024 PATEL 12 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
27 CONTC/34495/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
SANJIB KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
28 D-WP(C)/34247/2024 RATH 12 Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
29 D- AMIT PRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24192/2024 BOSE 12
Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
30 D-WP(C)/34574/2024 PATTANAIK 12
1. As per index Appendix-II not filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
31 ABLAPL/24189/2024 BIJAY JENA 12 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED

1. Paragraph no. not furnished on declaration.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
32 | ABLAPL/24166/2024 |BHOJARATSETH 1y, NOT FILED.
page nos. 11 to 13 are not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
33 D-WP(C)/34591/2024 [ PHISTHIR - 02408 6,6/17/CT/ETC.NOT FILED.
SAHOO 12
s D IYOTIRMAYA 20208 |Gl iy ETC NOT FILED.
ABLAPL/24147/2024 [SAHOO 12 : :
6-RECEIPT SHOWING SERV.COPY TO
GAUTAM 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
35 D-WP(C)/34135/2024 CHARANROUT 12
Vernacular certificate not correct
6-RECEIPT SHOWING SERV.COPY TO
36 D- UNMESH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24100/2024 |CHANDRA JENA |12
Page marking in Book mark not correct.
6-RECEIPT SHOWING SERV.COPY TO
. D- RAJIB LOCHAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24097/2024 |PATTNAIK 12 Date of rejection order not correct in index and
Book mark.
6-RECEIPT SHOWING SERV.COPY TO
13 D- RABINDRA NATH |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24179/2024 |PRUSTY 12
1.Page no0.9 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RUSHITA 2024-08
39 D-WP(C)/34563/2024 PRIYADARSHINI 1 “%7|1.Annexure-1 is not exhibited and page marked.
SAHOO 2.Legible copy of page-36 to be filed.3.Name of
the counsel in capital letter in vakaltnma not
furnished
6-RECEIPT SHOWING SERV.COPY TO
X0 D- AMLAN SHAKTI  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24215/2024 PAUL 12 1.Affidavit is not proper since Sl.no.2 appears to
be wrong.
JAGAMOHAN 2024-08- . . .
41 D-WP(C)/34382/2024 PATTANAIK 12 Receipt Showing Serv.copy To IT not Filed.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI |2024-08-
42 D-WP(C)/34615/2024 KHUNTIA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RANJIT 2024-08-
43 D-WP(C)/34139/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-08-
44 D-WP(C)/34089/2024 PARIDA-? 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
45 D-WP(C)/34210/2024 PANIGRAHI 12
page no -13,14 marked twice in petition
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
46 D-WP(C)/34463/2024 TIKERAM MEHER AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

MANAS KUMAR [2024-08- |Copy not served on A.G. and S.C. (SME). Pages

47 D-FAG/34727/2024 SWAIN 12 100, 124 to 126 are not legible. Annex 9 as per

index not filed. Annex. 9 to 11 not page marked in
index and in annexures. Under taking for
translated copy of oriya annexures mot furnished
6-RECEIPT SHOWING SERV.COPY TO

" D- RABI NARAYAN  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24030/2024 SAHU 12 . .

1.Paragraphs in declaration are not correctly
mentioned in the petition.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

49 D- MANAS KUMAR  |2024-08-

CRLMC/23776/2024 |CHAND 12 1. In affidavit Sl. no. 2 not correctly furnished. 2.
Date of cognizance order not correctly furnished
in prayer of the petition and page no.4 para no. 8.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
50 D-WP(C)/34428/2024 M.D PANDA 12 AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
51 |D-CMP/34533/2024 (oK HYAYAKUMARIZ024-08-1, 1y, 0 ATES NOT INDICATED
MISRA 12
Names in Capital letters of all signing advocates
in v.nama not indicated.
6-RECEIPT SHOWING SERV.COPY TO

5 D- BUAY JENA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24221/2024 12 1.Index not properly page marked.2.Paragraph in
declaration not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO

“ D- PUNIL 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24054/2024 KUMARSWAIN 12 Names In Capital enrolment Numbers Of All The

Signing Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIBHUTI BHUSAN |2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

54 D-WP(C)/33160/2024 PANDA 12 NOT FILED.

Annexure-6 is not neat copy
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-08-

55 D-WP(C)/34671/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.

" ramas . CRECHITSHOUNG SERVCOPY T
BLAPL/24148/2024 |CHANDRA PANDA (12 : :
CRLMP/24051/2024 MAHARANA 12 : :
BLAPL/24191/2024 |DWIBEDI 12 : :

2024-08- . : . .

59 D-WP(C)/34133/2024 ADITYA MISHRA occupation not furnished in affidavit

12




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIJAYA KUMAR  |2024-08-

60 D-WP(C)34117/2024 PARIDA-2 12 1.Address and age in [.A. affidavit and declaration
are mismatching with writ petition address and
age
6-RECEIPT SHOWING SERV.COPY TO

61 D-WP(C)/34221/2024 ASMIYA RANJAN |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

MAJHI 12
Page nos 16,18 to 24 ,26 ,and 28 are not legible .
PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
62 D-WP(C)/34496/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
RVWPET/34627/2024 KUMAR NAYAK |12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08-

64 D-WP(C)/34439/2024 [PRATIK DASH 12 1. annexure mark in prayer does not tally with
annexure in index 2..Petition not correctly
addressed to Honorable Court

s ALOK KUMAR  2024-08- {06l T O NOT FILED, |

CRLMC/23985/2024 DAS 12 : :
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.

66 D-WP(C)/34295/2024 BEHERA 12
Annexure-4 in index is not page marked
6-RECEIPT SHOWING SERV.COPY TO

SUBASH 2024-08-
67 D-WP(C)/34370/2024 CHANDRA PANI 112 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
68 D-WP(C)/34518/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
69 D- ADV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34087/2024 ’ 12
1.Contc disposed of order not Correct in Prayer
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE

70 |D-WP(C)/34262/2024 giﬁ%gf HAN %224-08- APPEARING IN THE
PETITION/APPEAL/APPLICATION
Defecit adhesive fee of RS 29/- to be paid
.Advocate welfare fee of Rs. 50 /- to be paid .
6-RECEIPT SHOWING SERV.COPY TO

ANIL KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

71 D-WP(C)/34293/2024 BEHERA 12
Annexure-4 in index is not page marked.
6-RECEIPT SHOWING SERV.COPY TO

7 D- SUJIT KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMP/24167/2024 |SAHU 12
PAGE NOS. 9, 17 NOT LEGIBLE .
73 D-WP(C)/34421/2024 |ABHILASH 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

neat copy of page 10 to be filed

6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

74 D-WP(C)/33914/2024 MALLICK 12
page-19 not available in the annexure

55 D SANIAY KUMAR  2004-08- (76,1 U TONOT FILED. |

BLAPL/24140/2024 |PRADHAN 12 : :
6-RECEIPT SHOWING SERV.COPY TO

6 D- ROHIT RANJAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24217/2024 RAY 12 1. G.R Case No- 426 of 2024 in cause title and in
Annex-2 not tally with the prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

77 |D-WP(C)/34564/2024 gﬁggg/mu 324_08_ LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
7-VAKALATNAMA NOT PROPERLY

AKHYAYA KUMAR [2024-08- STAMPED,EXECUTED,ACCEPTED.

78 D-CMP/34545/2024 MISRA 12
V.nama not executed by the deponent.(ii)Name of
all signing adv in v.nama not furnished in capital
letters.(iii)Paragraph number is left blank)

9 D SOUBHAGYA  2004-08- (76,1 U TONOT HILED. |

BLAPL/24106/2024 [ KUMAR DASH 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ANIL KUMAR 2024-08-

80 D-WP(C)/34298/2024 BEHERA 12 1.Annexure- 4 is not page marked in index.2.The
name the counsel in capital letters and enrollment
number in last page of writ petition not furnished
6-RECEIPT SHOWING SERV.COPY TO

81  |[D-WP(C)/34400/2024 é%? KUMAR 324_08_ AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

20 D- GYANESWAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23999/2024 |[SATPATHY 12
1. Date chart not filed. 2. Authentication fee Rs.
3.30
6-RECEIPT SHOWING SERV.COPY TO

D- AKSHAYA KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.

83 BLAPL/24088/2024 |SAHOO 12 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

PRANAB KUMAR |2024-08-

84 D-WP(C)/34471/2024 SAMANTRAY 12 AG/CG/IT/CT/ETC.NOT FILED.

85 D-WP(C)/34663/2024 SASWAT KUMAR |2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ACHARYA 12 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page 46 and 47 not neat and legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

DILLIP KUMAR  |2024-08-

86 D-WP(C)/34577/2024 MOHAPATRA 12 NOT FILED.

Joining report of petitioner (Date) vide annexure-
1 does not tally with type copy of annexure-1.
SUABSH 2024-08- |[Receipt showing service of copy on SC Transport

87 |D-WP(C)/34378/2024 | cyy ANDRA PANT |12 not filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

ANIL KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

88 D-WP(C)/34044/2024 BEHERA 12
In affidavit, in place of name of father it is
mentioned husband .

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

89 CONTC/34332/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.

SANJIB KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass

20 D-WP(C)/34249/2024 RATH 12 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

91 D-WP(C)/34579/2024 ﬁI(I)JIIifPIS#\{/Iﬁ R fg24-08- 1. In writ petition, petitioner shows D/O late
prahalada but in affidavit it shows father/husband
and in declaration w/o late prahalada .2. In writ
petition petitioner described retired science
attendant but in affidavit she is described retired
teacher.

0w P RABINARAYAN - 2024-08- (36, 1 CT/ETCNOT HILED. |

CRLMC/23931/2024 PANDA 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
93 D- BISWARANJAN 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/24089/2024 |DALAI 12 NOT FILED.
Page no 16 not neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
94 CONTC/34304/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24163/2024 | KUMAR SAHU 12 : :
6-RECEIPT SHOWING SERV.COPY TO

96  |D-WP(C)/34672/2024 [PIBYAIYOTI 2024-08- |\ G/CG/IT/CT/ETC.NOT FILED.

SAHOO 12
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
97 D-WP(C)/34426/2024 CHANDRA PANI 112 AG/CG/IT/CT/ETC.NOT FILED.
98 D-MACA/34398/2024 ANUPAM DASH  |2024-08- |21-STATUTORY DEPOSIT/AWARDED
12 AMOUNT NOT DEPOSITED.




1.Period of Delay 99 days 2.Deficit Court Fee of
Rs. 2,337/- to be paid. 3.Ages of Respondent No.
1 and 2 do not tally ages of the Petitioner and
Opposite party No. 1. in the Court below

BHABANI 2024-08- | 18-CERTIFIED COPY OF TRIAL/APPELLATE
99 D-WP(C)/34583/2024 [SHANKAR 12 COURT ORDER NOT FILED
DASPARIDA
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
100 |D-CMP/34541/2024 [t YAYA KUMAR2024-08-1, 156 ATES NOT INDICATED
MISRA 12
Names of all filing adv. in v.nama not shown in
capital letters.
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-08-
101  |D-WP(C)/34387/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
102 |D-WP(C)/34468/2024 |TIKERAM MEHER 12 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
103  |D-WP(C)/34652/2024 g“glslif"}“%% f224-08- .Receipt Showing Serv.copy To ct not Filed.
PRAFULLA 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
104 |D-WP(C)/34381/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
s D AKSHAYA KUMAR 2024-08- |l i b Te NOT FILED.
BLAPL/24077/2024 |PANDEY 12 : :
2024-08- (0-RECEIPT SHOWING SERV.COPY TO
106 |D-WP(C)/33172/2024 |ASISH MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
D- SUNIL 2024-08- . :
107 STREV/34649/2024 MISHRA.S.C 12 Good ground certificate not furnished.
108 | TUKUNA KUMAR  2024-08- (0 80 o R b e,
BLAPL/24152/2024 |MISHRA 12 : :
6-RECEIPT SHOWING SERV.COPY TO
109 |D-WP(C)/34753/2024 bRt A KISHOR - 12024-08- 14 061y 1/BTC. NOT FILED.
PANDA 12
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-08-
110 |D-WP(C)/34576/2024 MOHAPATR A 12 AG/CG/IT/CT/ETC.NOT FILED.
11 D- BISWAMBAR 2024-08- |Neat copy of pg.25,29.31,33,35t037,39,41 and 43
CRLREV/23972/2024 MOHANTY 12 be filed.(i1))Good ground certificate not given.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
112 D- RAGHUNATH 2024-08- |9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/24091/2024 |DASMOHAPATRA |12 TOP OF CAUSE TITLE.
Page no. 12 not complete.
6-RECEIPT SHOWING SERV.COPY TO
13 D- SURYAKANTA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24231/2024 PALAI 12
Paragraph not correctly mentioned in the affidavit.
114 |D-WP(C)/34524/2024 MADHAB LAL 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
AGARWAL 12 AG/CG/IT/CT/ETC.NOT FILED.




1.Address of the petitioner is mismatching with
affidavit.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

115 D- ASUTOSH 2024-08-

BLAPL/24108/2024 | TRIPATHY 12 1. Now transfer in the court ofSpl. Judge,
(Vig.),Angul.not furnished in synopsis as per
petition. 2. Annex.3 not reflect in the petition.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.

16 lconTC3a246/2024 [PUVALAXMIDEVL
1.Deponent not Signed in the Affidavit.
9-PROVISION OF LAW NOT FURNISHED ON

117 |D-GUAP/34701/2024 PDIil;NA CHANDRA ?224-08- TOP OF CAUSE TITLE.
1.A.W.F. of Rs. 50/. not filed
6-RECEIPT SHOWING SERV.COPY TO

118 D- ACHYUTANANDA |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23913/2024 [PATTANAIK 12
Name of petitioner seems to be wrong at page B.

BHABANI 2024-03- |0-RECEIPT SHOWING SERV.COPY TO

119 |D-CRLA/24149/2024 |SHANKAR 12 AG/CG/IT/CT/ETC.NOT FILED.

DASPARIDA
6-RECEIPT SHOWING SERV.COPY TO
SIBANARAYAN  [2024-08-

120 |D-WP(C)/34148/2024 BISWAL 12 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO

121 CONTC/34461/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.

122 |2 PRASANNA 202408 4 F e TICTETCNOT FILED,

CRLMP/24190/2024 KUMAR DASH 12 . :
6-RECEIPT SHOWING SERV.COPY TO

AKSHAYA KUMAR |2024-08-

123 |D-WP(C)/34484/2024 PANDEY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

124 |D-WP(C)/34437/2024 E/;I?%QNAV ?224-08- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

ANIL KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

125 |D-WP(C)/34292/2024 BEHERA 12

Annexure-4 in index is not page marked.
PRANAB KUMAR [2024-08- |Legible copy of page-45,50,53,55 and 56 to be

126 |D-WP(C)/34558/2024 GHOSE 12 filed

6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-

127  |D-WP(C)/34368/2024 CHANDRA PANI 12 AG/CG/IT/CT/ETC.NOT FILED.

128 | JUGALA KISHORE 2024-08- (£ 0 0 it R b,

BLAPL/24131/2024 |[PANDA 12 . :
19-UNDERTAKING FOR NON FILING OF

129 |D-WP(C)/34424/2024 RANJAN KUMAR 12024-08- 1.0 |\ NSTATED COPY NOT FILED

NAYAK 12

SASWAT K 2024-08- |1.Copy not served in S.C.(C.T. and G.S.T.)
130 D-WP(C)/34553/2024 ACHARYA 12 2.Legible copy of Page- 11 and 12 to be filed
131 |D-MACA/34344/2024|SUBRAT 2024-08- 21-STATUTORY DEPOSIT/AWARDED

SATPATHY 12 AMOUNT NOT DEPOSITED.




1. Period of Delay 205 days 2.0HBAWF Rs. 50/-
not paid.

ANIL KUMAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
132 D-WP(C)/34042/2024 BEHERA 12 Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
133 |- SUSHANTA 2024084 T ICTETCNOT FILED,
BLAPL/24105/2024 |[KUMAR JOSHI 12 : :
Code no.not correct in affidavit.
ANIL KUMAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
134 D-WP(C)/34045/2024 BEHERA 12 Education not Filed.
s D ANNADA SANKAR 2024-08- |l iy ETC NOT FILED.
ABLAPL/24198/2024 JENA 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
136 |D-WP(C)/34403/2024 ‘g‘xf KUMAR ?224-08-
Annexure 3 has been typed as annex.4 at page 7
of the petition.
w2 IYOTIRMAYA 20208 |l iy ETC NOT FILED.
BLAPL/24151/2024 |[SAHOO 12 : :
138 |2 SMRUTIRANJAN  2024-08- °0 O et SO FILED,
ABLAPL/24219/2024 ROUT 12 : :
139 |2 BUAY KUMAR  2024-08- (£ 0 0 et R e b,
CRLMP/24181/2024 MOHANTY 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA 2024-08-
140 20-VERNACULAR CERTIFICATE NOT
CRLMC/23825/2024 DWIBEDI 12 FURNISHED.
141 P JYOTIRMAYA — 2024-08- (£ 0 0 et R OTFILED,
BLAPL/24143/2024 |[SAHOO 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
142 |D-WP(C)/34765/2024 ARUN KUMAR 2024-08-
PATRA 12 .
serial number of paragraphs not correctly
furnished in petition
6-RECEIPT SHOWING SERV.COPY TO
143 |D-WP(C)/34749/2024 PD%DEEP KUMAR 324_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
144 |D-WP(C)/34655/2024 DU RANTA KUMAR2024-08- |, 1 511/ T/ETC NOT FILED.
DALAI 12
6-RECEIPT SHOWING SERV.COPY TO
SATYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
145 |D-FAO/34650/2024 MOHAPATRA 12
1.D.C.F of Rs 6/ to be paid
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
146 |D-WP(C)/34375/2024 CHANDRA SWAIN |12
Annexure-2 is not correctly exhibited.
147  |D-WP(C)/34661/2024 | TIKERAM MEHER (2024-08- |6-RECEIPT SHOWING SERV.COPY TO
12 AG/CG/IT/CT/ETC.NOT FILED.




Annexs.3 and 4 not properly page marked in the
index.

6-RECEIPT SHOWING SERV.COPY TO

148 ID-WP(C)/34474/2024 IQBAL SHABIA ?224-08- AG/CG/IT/CT/ETC.NOT FILED.
Page 23 and 24 not neat and legible .
149 |2 GAGANBIHARI 202408 (0 8 o R b D,
WPCRL/23464/2024 [SINGH 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
150 |D-WP(C)/34623/2024 SABYASACHI 2024-08- 1.Annexure-7 is not attested as true copy.2.The
MISHRA 12 . . . )
name of all the counsel is not furnished in capital
letter in vakaltnama.3.The of the petitioner is not
correctly furnished in vakaltnama
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
151 CONTC/34239/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
5 D- MANORANJAN 2024-08- %%ng%%ULAR CERTIFICATE NOT
ABLAPL/24200/2024 MUDULI 12 :
1.Paragraph in declaration not correctly furnished
in the petition.
153  |D-WP(C)/34656/2024 DIGAMBAR SETHI f224-08- .Receipt Showing Serv.copy To CT not Filed.
6-RECEIPT SHOWING SERV.COPY TO
RANIJIT 2024-08-
154 |D-WP(C)/34119/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRAVASH 2024-08-
155 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/24185/2024 CHANDRA JENA |12 TOP OF CAUSE TITLE.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
156 |D-WP(C)/33915/2024 SARADA DASH 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
D- DEEPANJALI 2024-08- . .
157 1.Provision of law not correctly furnished on the
BLAPL/24201/2024 |SAHU 12 top of the cause title.2.Rejection Order
dt.24.05.2023 in Annex-3 not tally with Index and
book marked.3.Paragraph in declaration not tally
with the petition.4.Petitioner name in V.nama not
tally with cause title.
DILLIP KUMAR  |2024-08- .
158 |D-WP(C)/34467/2024 MOHANTY 12 Appeals Margin Not Proper
SUBASH 2024-08- |[Receipt showing service of copy on SC Transport
159 [D-WP(C)/3438012024 |y \ NDRA PANT |12 not filed.
6-RECEIPT SHOWING SERV.COPY TO
60 D- BIBHUTI BHUSAN |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23656/2024 NANDA 12

1. synopsis and date chart not mentioned in index
page.




6-RECEIPT SHOWING SERV.COPY TO

161 D- SANTOSH KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23916/2024 NANDA 12
Certified copy of FIR be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

162 |D-WP(C)/34665/2024 Ii‘i%gT&KUMAR ?224-08- 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

BISHNU PRASAD |2024-08-

163 |D-WP(C)/34423/2024 PRADHAN 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

s D- KHUSBU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24233/2024 PANIGRAHI 12 .Name Of The Filing Advocate Not In Capital
Letters In The application
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-08-

165 |D-WP(C)/34391/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
RANJIT 2024-08-

166 |D-WP(C)/34144/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

167 |cRLMC/23830/2024 MD-G-MADANL 5
1. Page no. 13, 14 not legible.
6-RECEIPT SHOWING SERV.COPY TO

RANJIT 2024-08-

168 |D-WP(C)/34140/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AMIT KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

169 |D-WP(C)/34406/2024 SAA 12 NOT FILED.

Page 15 not neat.
D- BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

170 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24141/2024 DASPARIDA 12
P RAJENDRA  2024-08- (06 00 11 CTETCNOT HILED. |
ABLAPL/24235/2024 NARAYAN ROUT |12 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

172 |D-WP(C)/34459/2024 |ANIL KUMAR DAS 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.

173  |D-WP(C)/34595/2024 BAIDHAR SAHOO 12
date of order not correctly mentioned in index and
para -1 of petition under annexure 1
6-RECEIPT SHOWING SERV.COPY TO

174 |D-WP(C)/34678/2024 PD%EEEP KUMAR 324'08' AG/CG/IT/CT/ETC.NOT FILED.

s P SATYANARAYAN. 2004-08- (76,1 CUETCNOT HILED. |

CONTC/33967/2024 MISHRA 4 12 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
176  |D-WP(C)/34483/2024 |SOUMYA MISHRA AG/CG/IT/CT/ETC.NOT FILED.

12




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

D- UDIT RANJAN 2024-08-
177 | ABLAPL/24107/2024 JENA 12 NOT FILED.
pagel101,102,240,242,244,246 and 249 not page
marked and page108,109,111,112,176not neat.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
178 | D-WP(C)/34257/2024 ];IA{Q‘LAN%/IIO HAN ?224-08- NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
179 D- PRASANTA 2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/23968/2024 KUMAR PANDA |12
NOMENCLATURE OF VNAMA WRONG
180 |2 GOUTAM KUMAR 2024-08- [C 0 O et R e D,
CRLMP/24173/2024 |ACHARYA 12 : :
181 |2 RAJIB LOCHAN  2024-08- (£ 0 0 ot R b D,
BLAPL/24093/2024 |PATTNAIK 12 : :
SUBASH 2024-08- |[Receipt showing service of copy on SC Transport
182 ID-WP(C)3437972024 |oy ANDRA PANT |12 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRAVASH 2024-08-
183 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/24188/2024 CHANDRA JENA |12 TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
184 BLAPL/24161/2024 ABAKASH NANDA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
185 |D-WP(C)/34127/2024 | SALATENPU - 02408~ 06 1T/ T/ETC NOT FILED.
SAMAL 12
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
186 CONTR/23852/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.08. 0-RECEIPT SHOWING SERV.COPY TO
187 CONTC/34336/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
188 |- SURENDRA 2024084 TICTETCNOT FILED,
BLAPL/24095/2024 |PRASAD BARIK |12 : :
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-08-
189 |D-WP(C)/34653/2024 CHANDRA NAYAK |12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA KUMAR|2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
190 |D-WP(C)/34393/2024 MISHRA (2) 12
Page 32 and 70 not neat and legible
5024.08. 0-RECEIPT SHOWING SERV.COPY TO
191 |D-WP(C)/34126/2024 NIRANJAN LENKA AG/CG/IT/CT/ETC.NOT FILED.

12




6-RECEIPT SHOWING SERV.COPY TO

SUBASH 2024-08-

192  |D-WP(C)/34436/2024 CHANDRA PANI 112 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

103 D- SURYAKANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23876/2024 IDWIBEDI 12 1. Age of the petitioner no. 2 not furnished. 2.
Certified copy of annex-1 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

194  |D-WP(C)/34441/2024 E/;I?%QNAV ?224-08- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

105 D- T.DHIREN KUMAR |[2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24053/2024 DORA 12 GR case number not tally with Rejection order
and cause title,First para of the petition copy.

196 |2 BIKRAM KESHARI 2024-08- (£ 0 0 et R OrFILED,

ABLAPL/24102/2024 RAJ 12 : :

D- 2024-08- | .

197 CMAPL/32537/2024 ADV. 12 Period of Delay 84 DAYS
6-RECEIPT SHOWING SERV.COPY TO

08 |D-Wr(Cy34369/2024 SUBASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

) CHANDRA PANI |12 : : o
Date in annexure-2 is not correctly furnished in
index
6-RECEIPT SHOWING SERV.COPY TO

100 D- BASANTA KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24177/2024 DAS 12 1.Paragraph no. not correctly furnished in the
petition.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

200 CONTC/34458/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.

201 P MANORANIAN 200408~ (00 L O o T FILED,

BLAPL/24195/2024 |PADHY 12 : :

202 P JUGALA KISHORE 2004-08- (00 O o O FILED,

BLAPL/24129/2024 |PANDA 12 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

203 BLAPL/24159/2024 BISWAJIT NAYAK 12 AG/CG/IT/CT/ETC.NOT FILED.

AUROVINDA 2024-08- |Date of agreement mentioned in the index and

204 [D-WP(C)/34389/2024 MOHANTY 12 petition not tally to annex.7 as annexed.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

205 ABLAPL/23845/2024 KUMAR PRAJWAL 12 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GYANENDRA 2024-08- . o )

206 |D-WP(C)/34557/2024 CHAITANYA 12 1.writ petition is not correctly page marked in

index.2.Annexure5 is not correctly
exhibited.3.Serial number of annexures in index is
not correctly numbered.




6-RECEIPT SHOWING SERV.COPY TO

SUBASH 2024-08-

207 |D-WP(C)/34433/2024 CHANDRA PANI 12 AG/CG/IT/CT/ETC.NOT FILED.

1-COURT FEE IS DEFICIENT.
2024-08- 16-PETITION/APPEAL NOT IN TIME

208 |D-MACA/34411/2024 ANUPAM DASH 12
1.Period of Delay 71 days 2.D.C.F of Rs 6668/ to
be paid 3.Statutory deposit not mad

200 [P RAGHUNATH  2024-08- (£ 0 o et R OrFILED,

CRLMA/24119/2024 |SINGH 12 : :
SUBHRANSU 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
210 |D-WP(C)/34266/2024 BHUSAN 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
11 D- SIDHANT 2024-08- |1. I.C.C.Case Number not correctly furnished at
CRLMC/23920/2024 DWIBEDI 12 page nos. 1,3 and 11-C.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

212 D-WP(C)/34578/2024 31@%%% K ?224-08- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

213 |D-WP(C)/33916/2024 NiANORANIAN 1302408~ 0.6 1/CT/ETC.NOT FILED.

PADHI 12
6-RECEIPT SHOWING SERV.COPY TO
DURGA PRASAD |2024-08-
214 |D-WP(C)/34497/2024 PANIGRAHI 12 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23854/2024 BOSE 12 : :
216 |- RAJIB LOCHAN  2024-08- (£ 0 0 et R b D,
BLAPL/24099/2024 |PATTNAIK 12 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D. 2024.08. AG/CG/IT/CT/ETC.NOT FILED.

217 ABLAPL/24186/2024 EKTA AGARWAL 12 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Paragraph no. not furnished on declaration.

5024.08. 0-RECEIPT SHOWING SERV.COPY TO

218 |D-WP(C)/34500/2024 MAMTA TRIPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.

219 D- PARTHA SARATHI (2024-08- |1. GR case number not correctly furnished at page

CRLMC/23814/2024 NAYAK 12 no.4 para no. 6 and index page Sl. no. 6.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.
220 |CRLLP/23956/2024 [KIRTANDANG )
Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
21 |D-WP(C)/34679/2024 ]S)IigIAKANTA 324_08_ AG/CG/IT/CT/ETC.NOT FILED.
222 |D- DURGA PRASAD |2024-08- 6-RECEIPT SHOWING SERV.COPY TO
CONTC/34392/2024 |JENA 12 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

1. Mobile nos.of the Ld.counsels not mentioned in
v.nama 2-Reference certificate not furnished,3-




The name of O.p.No.2 not mentioned,4-
Occupation of the deponent not stated in affidavit

6-RECEIPT SHOWING SERV.COPY TO

D- BIBEKANANDA  |2024-08-

223 BLAPL/24142/2004 'MAHAPATRA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

294 D- DEEPALI 2024-08-

CRLREV/23787/2024 MAHAPATRA 12 Good ground certificate not furnished.Pg.Nos.28
and 29 not paginated,(ii)Pg.38,40 and 42 (last
paras)are not legible.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

D- 2024-08-

225 SK. ZAFARULLA

CRLREV/24094/2024 12 C.copy of order dt.13.02.2024 under annex-1 not
filed
6-RECEIPT SHOWING SERV.COPY TO

g D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/34492/2024 12 PAGE NOS OF INDEX , SYNOPSIS AND
DATE CHART WRONG
6-RECEIPT SHOWING SERV.COPY TO

SHAKTIDHAR 2024-08-
227 |D-WP(C)/34443/2024 MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
208 |D-WP(C)/34620/2024 JITENDRA KUMAR|2024-08-
LENKA 12 . : .
The name of the counsel in capital number in
vakaltnama not furnished
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-08-
229 |D-WP(C)/34517/2024 BEHERA 1 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
230 |D-WP(C)/34326/2024 [TIKERAM MEHER |57 +0%7 | AG/CGIT/CT/ETC.NOT FILED.
page -14 and 15 not legible
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-08-
231 |D-WP(C)/34519/2024 BEHERA 1 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RANJIT 2024-08-
232 |D-WP(C)/34123/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
233  |D-WP(C)/34434/2024 CHANDRA PANI 12 AG/CG/IT/CT/ETC.NOT FILED.
234 P MANORANJAN  2024-08- (£ 0 0 et R b D,

BLAPL/24197/2024 |PADHY 12 : :

6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-08-
235 |D-WP(C)/34567/2024 MOHAPATRA 12 AG/CG/IT/CT/ETC.NOT FILED.
236 |2 SUSANTAKUMAR 2024-08- "0 O et S b D,

BLAPL/24229/2024 BARAL 12 : :

7 D IYOTIRMAYA 20208 |l iy ETC NOT FILED.

BLAPL/24145/2024 |[SAHOO 12 : :




6-RECEIPT SHOWING SERV.COPY TO

BIJAY KUMAR 2024-08-
238 |D-WP(C)/34388/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-08-
239  |D-WP(C)/34643/2024 TRIPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
" D- SNEHASISH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24074/2024 |BEHERA 12 PR number not tally with cause title and body of
the petition copy.
1-COURT FEE IS DEFICIENT.
2024-08- 16-PETITION/APPEAL NOT IN TIME
241 |D-MACA/34404/2024/ ANUPAM DASH 12
1.Period of Delay 218 days 2.D.C.F of Rs 5770/
to be paid 3.Statutory deposit not made
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-08-
242 |D-WP(C)/34041/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
In affidavit , in place of father it is typed husband.
6-RECEIPT SHOWING SERV.COPY TO
043 D- AMIT PRASAD 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23846/2024 BOSE 12 .Names In Capital Letters Of All The Signing
Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
RAMESH 2024-08-
244 |D-WP(C)/34386/2024 CHANDRA OJHA 112 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24169/2024 ROUTRAY 12 : :
21-STATUTORY DEPOSIT/AWARDED
246 |D-MACA/34435/2024 ADAM ALTKHAN |7024087 AMOUNTNOT DEPOSITED.
1.Period of Delay 104 days
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
247 ABLAPL/24230/2024 BHARAT JALLI 12 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
248 |D-WP(C)/34376/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
249 |D-WP(C)/34188/2024 CHANDRA SAHU 12 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
250 BLAPL/24209/2024 ABIT SAHU 12 AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
SHAKTIDHAR 2024-08-
251 |D-WP(C)/34444/2024 MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
252 |D-MACA/34401/2024/ANUPAM DASH  |2024-08- |21-STATUTORY DEPOSIT/AWARDED
12 AMOUNT NOT DEPOSITED.

1.Period of Delay 17 days 2. Deficit Court Fee of
Rs. 2,088/- to be paid 3. Age of Respondent No. 1




does not tally with the age of the Petitioner in the
Court below

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
253 CONTC/34457/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
SUBRAT 2024-08- AMOUNT NOT DEPOSITED.
254 |D-MACA/34342/2024 SATPATHY 12
1. Period of Delay 205 days 2.0HCBAWF Fee
Rs. 50/- not paid.
1.verification Not Proper. 2.Paragraph number is
255 ID-CMP/34550/2024 |KHYAYAKUMAR2024-08-1) 2541k in verification, (i) Names of all filing
MISRA 12 . . .
adv.in v.nama not shown in capital letters.
3-AUTHENTICATION FEE IS DEFICIENT.
6 | LALITENDU  202-08- |l i ETC NOT FILED. |
CRLMC/24118/2024 MISHRA 12 : :
1 Authentication fee Rs. 1.10 to be paid
SHAMBHU 2024-08-
257 |D-RSA/34616/2024 |CHARAN NATH 12 1.Period of Delay 109 days delay
SHARMA
258 b- ADV 2024-08- COPY OF DISMISSAL ORDER NOT FILED
CMAPL/34363/2024 12
50 D RAIIBLOCHAN  2024-08- |l iy ETC NOT FILED.
BLAPL/24096/2024 |PATTNAIK 12 : :
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
260 |D-WP(C)/34668/2024 ITIKERAM MEHER 12
Date of annex.3 mentioned in the index not tally
to annex.3 as annexed.
20-VERNACULAR CERTIFICATE NOT
61 D- RAMANI KANTA ~ 2024-08- T URNISHED.
BLAPL/24132/2024 PATTANAIK 12 As per rejection order pending in the court of
SDJM., Jajpur , not tally with synopsis.
SANJIB KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
262 |D-WP(C)/34251/2024 RATH 12 Education not Filed.
263 D- DV 2024-08- 16-PETITION/APPEAL NOT IN TIME
RVWPET/34534/2024 12 Period of Delay 11 days
3-AUTHENTICATION FEE IS DEFICIENT.
264 P SOUBHAGYA 2024-08- (" 0t NG P e
CRLMC/23805/2024 KUMAR DASH 12 : :
Authentication fee Rs. 2.20/- to be paid.
265 |D: AMULYARATNA - 202408- |Gl iy ETC NOT FILED.
CRLMC/23864/2024 PANDA 12 : :
6-RECEIPT SHOWING SERV.COPY TO
SATYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
266 |D-FAO/34642/2024 MOHAPATRA 12
1.D.C.F of Rs 6/ to be paid
2 D RAIIBLOCHAN  2024-08- |l iy ETC NOT FILED. |
BLAPL/24090/2024 |PATTNAIK 12 : :
268 |D- AKASH KUMAR  |2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/24156/2024 PATTAJOSHI 12 AG/CG/IT/CT/ETC.NOT FILED.




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

Book mark not page marked.

6-RECEIPT SHOWING SERV.COPY TO

269 |D-WP(C)/34299/2024 |SWAPNIL ROY ?224_08_ AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
270 |D-WP(C)/34395/2024 BHUSAN 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
o D RASHMIKANTA - 2024-08- |l iy ETC NOT FILED. |
BLAPL/24124/2024 |ACHARYA 12 : :
6-RECEIPT SHOWING SERV.COPY TO
RANIJIT 2024-08-
272 |D-WP(C)/34146/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34309/2024 PANDA 12 : :
6-RECEIPT SHOWING SERV.COPY TO
D- AMITAV 2024-08-
274 BLAPL/24153/2024 | TRIPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-08-
275 |D-WP(C)/34512/2024 BEHERA 1 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
276  |D-WP(C)/34294/2024 ANIL KUMAR 2024-08- 171, ame of the Counsel in capital letter and
BEHERA 12 . : ..
enrollment number in last page of writ petition not
furnished.2.Annexure-4 in index is not page
marked.
3-AUTHENTICATION FEE IS DEFICIENT.
o D SURYAKANTA  2024-08- {00 G 11/ /ETCNOT FILED.
CRLREV/24127/2024 DWIBEDI 12 : :
AU FEE Rs.1.10 not paid 2.Code Not indicated
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
278 |D-WP(C)/34489/2024 NIRANJAN PANDA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
279 D- SATYABRATA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24175/2024 MOHANTY 12
1.Annex-2 has repeated twice in the file.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SURYAKANTA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
280 |D-WP(C)/34675/2024 DASH 12 NOT FILED.
Page 9 and 10 not neat
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
281 |D-WP(C)/34374/2024 MAHITOSH SINHA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-08-
282  |D-WP(C)/34475/2024 MALLIK 12 AG/CG/IT/CT/ETC.NOT FILED.
1. Period of Delay 166 days 2.Court fee payable
283 |D-MACA/34124/2024 EE}/IIJHIMBALA f224-08- on value of appeal amount is incorrectly

furnished. 3. Statutory deposit not made.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

234 D- UMA SHANKAR  [2024-08-
CRLMC/23965/2024 |PATEL 12 Executant signed differently on v.nama(ii)Pg
nos.22 and 23 are not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
135 D- PABITRA KUMAR (2024-08- NOT FILED.
BLAPL/24126/2024 [NAYAK 12
1. Line of the para.5 in page no.3 not neatly
legible.2.PAGE NOS. 10,28 , 46 some lines are
not neat.
JIBAN RANJAN 2024-08- )
286 |D-WP(C)/34685/2024 DASH 12 vernacular not furnished
2w D MD. GOLAM  2024-08- (£ 0 o et R b D,
ABLAPL/24157/2024 MADANI 12 ) )
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
288 | D-WP(C)/34186/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
JAGANNATH 2024-08- ’
289 | D-WP(C)/34049/2024 BHUYAN 12 NOT FILED.
Annexure- 6, from page 54 onwards not properly
page marked
D- MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
290 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24104/2024 MOHAPATRO 12
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-
291 | D-WP(C)/34582/2024 MOHAPATRA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
292 D- BIBHUDATTA 2024-08- |STAMPED,EXECUTED,ACCEPTED.
ABLAPL/24112/2024 [PANDA 12 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
not properly signed in Vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
293 |D-WP(C)/34121/2024 ?i%%‘iDATTA ?224-08-
1. Index in the petition is not tally with the
Bookmark and with Annexures.
204 |P- MRUTYUNJAY  2024-08- f{g}ijccgg/TcSTI/ilgT\zlggTsﬁlli\égopY 10
BLAPL/24064/2024 MOHANTY 12 ) )
2s D ASHOK KUMAR  2024-08- (£ 0 o et R e,
BLAPL/24121/2024 [ROUT 12 ) )
SANJAY KUMAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
296  |D-WP(C)/34523/2024 DAS 12 Education not Filed.
ASIT KUMAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
297 |D-WP(C)/34575/2024 OTTA 12 Education not Filed.




6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR 2024-08-
298 |D-WP(C)/34630/2024 MOHAPATRA 12 AG/CG/IT/CT/ETC.NOT FILED.
KARTIK 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |[AG/CG/IT/CT/ETC.NOT FILED.
299 CHANDRA
ABLAPL/24138/2024 MOHANTY 12
Annexure 1 not page marked.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
300 |D-WP(C)/34693/2024 TIKERAM MEHER 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANJIBANI 2024-08-
301 |D-WP(C)/34635/2024 MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DAYANIDHI 2024-08-
302 |D-WP(C)/34504/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
303 CONTC/34456/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
304 |D-WP(C)/34325/2024 TIKERAM MEHER 12 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
305 |D-WP(C)/34612/2024 ASHOK DAS 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- AMITABH 2024-08-
306 BLAPL/24076/2024 PRADHAN 12 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
2024-08- 16-PETITION/APPEAL NOT IN TIME
307 |D-MACA/34408/2024 ANUPAM DASH 12
1.Period of Delay 121 days 2.D.C.F of Rs 5733/
to be paid 3.Statutory deposit not made
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
308 |D-WP(C)/34624/2024 SHANKAR 12 AG/CG/IT/CT/ETC.NOT FILED.
DASPARIDA
6-RECEIPT SHOWING SERV.COPY TO
100 D- MANAS KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24207/2024 |(CHAND 12 1.Paragraph in the declaration not correctly
furnished in the petition.
310 |2 BISWAKUMAR 2024-08- (£ 0 0 ot R b D,
BLAPL/24137/2024 [MISHRA 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
DWARIKA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
311  |D-WP(C)/34561/2024 PRASAD 12 19-UNDERTAKING FOR NON FILING OF
MOHANTY TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
312 D- ADV 2024-08- |[AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/34559/2024 ) 12
OPs NO 2 AND 3 NOT MADE PARTIES
6-RECEIPT SHOWING SERV.COPY TO
313 |D-WP(C)/34407/2024 ‘g‘i&f KUMAR 324_08_ AG/CG/IT/CT/ETC.NOT FILED.
314 |D- SATYABRATA 2024-08- [6-RECEIPT SHOWING SERV.COPY TO
BLAPL/24133/2024 |[DASH 12 AG/CG/IT/CT/ETC.NOT FILED.




Annex.3 not marked in petition para.6.

6-RECEIPT SHOWING SERV.COPY TO

BIJAYA KUMAR  |2024-08-
315 |D-WP(C)/34514/2024 BEHERA 1 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
316 CONTC/34333/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SURESH AG/CG/IT/CT/ETC.NOT FILED.
2024-08- |[7-VAKALATNAMA NOT PROPERLY
317 |D-WP(C)/34101/2024 CHANDRA
PRADHAN 12 STAMPED,EXECUTED,ACCEPTED.
1.Court fees of Rs.6/- is deficient in v.nama
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
318 |D-CMP/34535/2024 AKHYAYA KUMAR |2024-08- ADVOCATES NOT INDICATED
MISRA 12
Suit number in prayer portion seems to be
incorrectly furnished.(ii)Name in capital letter of
all signing adv.in v.name not furnished.
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-08-
319 |D-WP(C)/34442/2024 MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
320 |D-WP(C)/34597/2024 ASHOK DAS 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
321 |D-WP(C)/34189/2024 CHANDRA SAHU 12 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
2024-08- 16-PETITION/APPEAL NOT IN TIME
322 |D-MACA/34413/2024 ANUPAM DASH 12
1.Period of Delay 53 days 2.D.C.F of Rs 3938/ to
be paid 3. Statutory deposit not made
6-RECEIPT SHOWING SERV.COPY TO
123 D- DINESH KUMAR  [2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34410/2024  PANDA 12 Order dt.of W.P.(C) N0.26890/2022 wrongly
mentioned in synopsis
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
324 |D-WP(C)/33179/2024 183\1)13[3?1 BHUSAN ?224-08-
1.Annexure no.7 page no.66 letter no.date is not
correct and is not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-08-
325 |D-WP(C)/34646/2024 TRIPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBRAT 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
326 |D-WP(C)/34488/2024 SATPATHY 12
Page nos 19 to 24 and page nos 46 to 49 are not
legible .
6-RECEIPT SHOWING SERV.COPY TO
BHABANI 2024-08-
327 |D-WP(C)/34422/2024 SANKAR MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
328 |D-WP(C)/34377/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA




9-PROVISION OF LAW NOT FURNISHED ON

DR. SUSANT TOP OF CAUSE TITLE.
329 |- KUMAR 2024-08-
CRLREV/24055/2024 KANUNGO 12 1.Period of Delay 465 days delay 2.Necessary
correction be made on index and body of petition.
330 |P: JYOTIRMAYA  12024-08- f{g}ijccgg/TcSTI/{ST\zlggTsﬁlli\égopY 10
BLAPL/24150/2024 [SAHOO 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-08-
331 |D-WP(C)/34427/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
332 |D: JYOTIRMAYA ~ 12024-08- ic%%%%%??c%?ﬁ\zlggTsﬁg\égopY 10
BLAPL/24146/2024 |[SAHOO 12 ) )
1.Period of Delay 502 days delay. 2.Court Fee Is
333 |D-RSA/34688/2024 JAGAJIBAN 2024-08- exempted being the appellant is lower income
PRADHAN 12 . g
group. Income certificate not furnished
6-RECEIPT SHOWING SERV.COPY TO
MADHAB LAL 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
334 |D-WP(C)/34525/2024 AGARWAL 12
1.Address of the petitioner is mismatching with
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
335 2]'3L APL/24103/2024 &I}ISS{{%ANJAN %224-08- 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
PRASANTA 2024-08- INDEX AND SYNOPSIS NOT TALLY WITH
336 |D-FAO/33678/2024 KUMAR MAHALI |12 THE PETITION
6-RECEIPT SHOWING SERV.COPY TO
337 D- PRANAB KUMAR (2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24114/2024 |DAS 12
Annex.1 not marked in the petition.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |[AG/CG/IT/CT/ETC.NOT FILED.
338 | CRLMC/23926/2024 [AVIIT MISHRA =y,
Re.1.10p be paid on anx.1(C.copy of impugned
order)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ANIL KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
339  |D-WP(C)/34048/2024 BEHERA 12 NOT FILED.
Annexure -2 not attested true copy.
6-RECEIPT SHOWING SERV.COPY TO
340 D- SUSANTA KUMAR |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24196/2024 BARAL 12
1. Page no.10 not neat and legible.
341 |P: T.DHIREN KUMAR 2024-08- f{g}ijccgg/TcSTI/ilgT\zlggTsﬁlli\égopY 10
CRLMP/24210/2024 DORA 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
342 D-CRLA/24174/2024 lfggEI;DRA NATH %224-08- 16-PETITION/APPEAL NOT IN TIME

1.Period of Delay 77 days 2. IAs not numbered




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
343 BLAPL/24194/2024 ABIT SAHU 12 AG/CG/IT/CT/ETC.NOT FILED.
344 b- ADV. 2024-08- C.COPY OF DISMISSAL ORDER NOT FILED
CMAPL/34498/2024 ’ 12 '
D- BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
345 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23955/2024 DASPARIDA 12
D- BISWAIJIT RANJAN [2024-08- .
346 BLAPL/24213/2004 | TRIPATHY 12 1. V.nama not executed by the petitioner.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
347 |D-CRLA/24092/2024 BIOWARANIAN 1302408~ ¢ b b T1TION/APPEAL NOT IN TIME
DALAI 12
1. Period of Delay 26 DAYS
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
1.Court Fee Is exempted being S.C. appellants.
2024-08- |S.C. certificate not furnished. 2. Authentication fee
348 |D-RSA/34644/2024  BHOJARAJ SETH 12 due on the (a) Copy of Trial Court Judgement Rs
1.10 not paid. Decree Rs 4.50 not paid. (b)
Appellate Court Judgement Rs. 1.10 not paid.
Decree Rs 4.50 not paid. 3.Annexures are not
properly page marked.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
349 CMAPL/34555/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
350 D- LALITENDU 2024-08- FURNISHED/INCORRECTLY MENTIONED
CRLMC/23791/2024 MISHRA 12 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. In affidavit SI. no. 3 not correctly furnished
ABLAPL/24202/2024 BHANJADEO 12 : :
6-RECEIPT SHOWING SERV.COPY TO
153 D- MOHAMMED 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24204/2024 RIAZ 12 .Petition not correctly addressed to Honorable
Court
6-RECEIPT SHOWING SERV.COPY TO
PADMANAV 2024-08-
353 |D-WP(C)/34438/2024 BHUTIA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
354 D- MANORANJAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24199/2024 |PADHY 12
Page nos.12 to 17 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIKRAM KESHARI |2024-08-
355 |D-WP(C)34337/2024 | ) oo 12 1.Each page of writ petition is not

notarised.2.Annexure-5 is not attested as true
copy.




6-RECEIPT SHOWING SERV.COPY TO

356 |D-WP(C)/34594/2024 |ASHOK DAS ?224_08_ AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
357 |D-CRLA/24222/2024 USHARANI PATI 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DILLIP KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
358 |D-WP(C)/34581/2024 MOHAPATRA 12 NOT FILED.
Annexure 1 is not legible.
6-RECEIPT SHOWING SERV.COPY TO
RANIJIT 2024-08-
359 |D-WP(C)/34118/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
360 ABLAPL/24160/2024 DIBAKAR BISWAL 12 AG/CG/IT/CT/ETC.NOT FILED.
S1. 6 of the affidavit not correctly reflected.
6-RECEIPT SHOWING SERV.COPY TO
. D- AMLAN SHAKTI  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24218/2024 PAUL 12 1.Paragraph in declaration not correctly furnished
in the petition.
SANJIB KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
362 |D-WP(C)/34264/2024 RATH 12 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
363 |D-WP(C)/34431/2024 %I)\fﬁL PRASAD 324'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
364 D- MAHIMANANDA [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24212/2024 |SWAIN 12
1.Annex-1 and 2 are not correctly page marked.
CONTC/34473/2024 [DAS 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
366 iﬁL APL/24168/2024 gg)fggll KUMAR ?224_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
—_ SUBRAT KUMAR  2024-08- "0 O bt R OTFILED,
CRLMP/24136/2024 |[DAS 12 ) )
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
368 |D-WP(C)/34462/2024 | TIKERAM MEHER 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
369 CONTC/34348/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
0 - SATYABRATA  2024-08- \"0 O bt S OTFILED,
CONTC/34319/2024 [SATAPATHY 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
371 D-WP(C)/34613/2024 igsKI?}I{\IEA KUMAR ?224-08- AG/CG/IT/CT/ETC.NOT FILED.

Legible copy of Annexure-1 to be filed




5024.0%. 6-RECEIPT SHOWING SERV.COPY TO

372 |D-WP(C)/34187/2024 DEBASIS ROUT 12 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
D- DEBASISH 2024-08-
CRLMC/23589/2024 |PATNAIK 12 1. Age of the petitioner not mentioned in cause
title. 2. Page no.3 para no.4 line 9 date of order
not correctly furnished.

373

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SISIR KUMAR —2024-08- 15\ \N\DERTAKING FOR NON FILING OF

374 |D-WP(C)/34522/2024

PUROHIT 12 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
375 D- MRUTYUNJAY 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24065/2024 MOHANTY 12

Paragraph not correctly mentioned in the affidavit.

6-RECEIPT SHOWING SERV.COPY TO

ADITYA NARAYAN2024-08- 1\ /CG/IT/CT/ETC.NOT FILED.

376  |D-WP(C)/34472/2024 DAS 12

6-RECEIPT SHOWING SERV.COPY TO

SUBASH 2024-08- |\ G/CG/IT/CT/ETC.NOT FILED.

377 [D-WP(C)/34430/2024 1 N DRA PANT |10

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
378 | ABLAPL/24203/2024 SIMSONJENA
1.Paragraph in declaration not correctly furnished.
59 D MANORANIAN 202408+ (36, 1 CT/ETCNOT HILED. |
BLAPL/24193/2024 |[PADHY 12 : :
6-RECEIPT SHOWING SERV.COPY TO
D- ABHAS 2024-08-
380 BLAPL/24220/2024 IMOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.

DILLIP KUMAR  2024-08- Valuation of the appeal and court fee payble not

381 |D-RSA/34670/2024 furnished. Required court fee not paid. S.R. will
RAY 12
be made after removal of above defects.

1-Annexure-6 wrongly mentioned in prayer
382  |D-CMP/34440/2024 KOUSIK ANANDA 12024-08- portion of [.A. 2-Paragraphs wrongly mentioned

GURU 12 in declaration portion of [.A




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 12-08-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per
S.R.

WP(C)/22937/2023

WP(C)/22937/2023

DEBAKANTA
MOHANTY

5. SECOND
COPY OF
PETITION
NOT FILED.

LAA/112/2019

LAA/112/2019

SATYA SINDHU
KASHYAP

OTHERS.
DCF OF RS
5201.25TO
BE PAID
OTHERS.
VALUATION
OF APPEAL
AND COURT
FEE
PAYABLE
NOT
CORRECTLY
FURNISHED






